
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

Original Application No. 97/2024/EZ 

(Earlier O.A No. 144/2024/PB) 

VIMLA VIPU SOREN 

                                                                                                                         …Applicant 

-Versus- 

JHARKHAND POLLUTION CONTROL BOARD & ORS. 

                                                                                                                   …Respondents  
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1. Counter Affidavit filed by Deputy 
Commissioner – cum- District 
Magistrate, Dumka, Jharkhand.  
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2. Verification 4 

 
 
 
 
 
 

AISHWARYA RAJYASHREE 

Advocate 
Bar Association Room No. 5, 

High Court, Calcutta 
Chamber: 8/1, K.S. Roy Road, 

                Kolkata: 700001. 
                (M)9874995669 

Email: advaish.hc@gmail.com 
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